Open court,

CENTRALMADMINISTRATIVE TRIBUNAL, ALLAHABAD BENCH,

L  ALLAHABAD.
. " oo
4 T eﬁiﬁin*{-%ppm:;ation No. 1037 of 2003.
. this the 3rd day of Septembert2003,
TR  HON'BLE MAJ mﬂ_x.'xﬂf 's;uvasmva. MEMBER (A)
“  HON'BLE MR. A.K. BHATNAGAR, MEMBER(J)
3 1, Baij Nath vadav, S/o sri Ganesh vyadav, R/o 559-H, Bichhiy;'
. | . Railway Colony, Gorakhpur, |
2. abdul Wafa xhan, s/o Sri mohd. Mujtaba Khan, R/o 305-B
| wazeerabad Colony, Gorakhpur, T~
i poonam Singh, W/o Sri Chandrama Kunwar Singh, R/0” 250,
2 . 8hakti Nagar Colony, Gorakhpur, \ - _
| Applicants, %
By Advocate : Sri p. Srivastava. -%
= versus, g
155 .gnion ofaxqgia through General Manager :
Nerth Eastern Rallway, Gorakhpur,
2% S9Chief persondEINOEEicer, g
North Eastern Railway, Gorakhpur. !
3a '-Chief Commercial Manager,
North Eastern Rallway, Gorakhnpur. ;
4. €enior Divisional personnel officer, IE
North Eastern Rallway, Lucknow,.
5 5 Senior Divisional personnel officer,
F' North Eastern Railway, Varanasi.
6. Senior Divisional pPersonnel, officer,
g North Eastern Railway, Izatnagar.
.? Respondents,
L}’t BY Advdl::na\teﬂ: shri K.p.Singh.
3 | ;2

\3 "% ORDER ( oral )

By_Hon. Maj_Gen K.K.Srivastava au

In this 0aA,filed under section 19 of A.T.Act, 1985,
L | the spplicants have sought for a direction to the respondents

} to take the . examination of Commercial Inspector Grade T

in the pay scale of R8.63500~10,500,and promote the appliCants'

in accordance with rules,
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The Q}iWance' of the applicants is that though they were
| =3 appointed as Commercial Inspector Grade II in the pay scale of
& 5500-9000 during 1998, no examination is being held in. the
- headquarters fof their promotion to Commercial Inspector Grade I
in the pay scale of Rs, 6500-10,500, though there are about
10 vacancies existing in the Headgquarters for that grade,
The applicants have stated that they are direct recruit%' and
examinations for Commercial Inspector grade-I are being held
3 ':;i*;‘l'jother divisions -. like Izatnagar, Lucknow and Varanasi, which

are under control of the General Manager, North Eastern Raillway,

" Gorakhpuri; whereas the same is not being held forthe head = t

guarters staff, - |

. : . 1
i : j
33 | snri p.Srivastava, learned counsel for the applicants ;

submitted that the applicants will rank junior to all

those who are declared successful in the various selection.
b :

examinations held by the division$ because the Railway-wise seniority
is being maintained in respect of Commercial Inspector

Grade -I and obviously if the applicants are not given

chance, their names would not appear in the seniority 1list

of r—.‘qmerijialv II}-EPecior Grade I, whereas those who are declared
succésaful'f\ﬁaﬂ‘ﬂiﬁtﬂnd plac%therein. Thelearned counsel

Qhakedd
for the applicantSfurther supasttted that the applicants have

come to know that selecticﬁ ibr Commercial Inspector Grade I
M ﬁfk&fpwﬂﬁ

is not bding heldhbecausé'fl&le stay order of this Tribunal

dated 30.7.1997 passed in OA No. 754/97. The applicants have

also filed a detailed representation dated 3,.,3.03(Annexure A III) @
before Genera% HEQ?EEK(PEIEGDnEl ) which still remains undecided , i
hence this 0.A.. “

J.‘-H

b L,Shri K.P.Singh, learned counsel for the respondents

raved 'some time to file CA. we do not conside s
pray k icaseiw der it necessary

&0 call for counter as thisiban be decided at admission stage

4.

itself.after hearing the learned counsel for the applicant,

hBAY 'y
we referred to the interim order of this Tribunal dated 30,7.1997
passed in OA no. 754/97. The interim order has been passed in

respect of promotion to the post of Commercial Inspector grade IT

-




g

s: 3 s

e

i | X

* in the pay mle of Rs.5500-9000 and has got nothing to do l@

r

s réﬁarda séee;iag EEor the post of Commercial Inspector Grade

 in the pay scale of RS.6500-10,500. Therefore, we are of the

-~

~ considered view thff i—h"-‘ ends of justice shall better be served
if th{a respondents A¥ directed to decide the representation of the

applicant dated 3.3.03 (annexure A IIT) by a reasoned and
| speaking order Reeping 1in view two factorss PFirstly, that the
* interim order of this Tribinal dated 30,7.1397 is in regard for
?prom'tion to the post 'of Commercial Inspector Grade II and

secondly that as Ghé model employer preccutions zre taken that

b

the career prospects of the applicant{are safeguarded. -

" S. ~For t e reasons stated above the OA stands disposed of
at admissicn stage itself with a direction to the General Manager

(p), Hc:&th Eastern Rilwa egc;g?khcg’tsiie' respondéent no. 2 to

decidF the re;;resgntationédated 03.03,2003 by a reasoned and

sy 1y order within a period of two months from the date of
4 i W '

- -

communication of the order. NO costs.
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